CETRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

0.A. NO.915/93 !

'THURSDAY THIS THE TWENTY FIFTH DAY OF NOVEMBER 1993

Shri Justice P.K. Shyamasundar ... Vice—dqainnén

shri V. Ramakrishn‘an ves Member [A] .

J. Chandrappa,

S/o Jadappa,

Aged 43 years,

. Working as Postal A5515tant

in HAL IT Stage H.O., .

Bangalore-560 008. . ee. Applicant

[By Advocate, Shri A.R. Holla]
L3 : Vo
1. Senior Superintendent' N
of Post Offices;
' Bangalore East Division,
Bangalore-560 001.
2. Chief Post Master General, °
Karnataka circle, :
Bangalore. ‘ o ... Respondents

[By Advocate Shri G. Shanthappa, Standing Counsel]

ORDER -

Shri Justlce P.K. Shyamasundar, VJ.ce-ChaJ.nnan

1. Heard Shri A.R. Holla, learned oounsel for the appllcant.

“and Shri G.Shanthappa, Standing Counsel for the respondents.

. o
2. 1In the light of the subsequent event it transpires that

the relief sought for by the applicant ha@'g_??j.nce “been granted
by the department and, therefore, it becomes unneessary for the
applicant to 'ptirsue this . application. We, therefore,’ dismiss

this application as having become infructuous.
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